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MINUTES OF NORMS COMMIT′「 EE(NC-7)OF
PLASTIC&RUBBER PRODUCTS'
MEETING NO.4/A■ l118

(HELD ON 30.10.2017)
UNDER THE CHAIRMANSHIP OF
SHRIS.BoSo REDDY,ADDL.DGFT

Pleeting No。 4ノ87-NC…7/2017 of NORPIS COMⅣ HTTEE(NC¨ 7)dealing with`Chapter 39 and
40 ofITC(HS)COdC'held on 30.10。 2017,under the Chairmanship of Shri S.B.S.Reddy,Addl.

DGFT,Dircctoratc Gcncral of Forcign Tradc,Depaltmcnt of Colllmerce,Udyog Bhawan,New
Delhi-110011.Following offlccrs attended the Meeting:

l) Shri Nand Lal, Consultant, DIPP

2) Ms Chitra Sharma, DY. DGFT
3) Shri Ashok Chander Bhatt, FTDO

Z. Fotlowing are the decisions of the Norms Committee after deliberation and RA concerned

shall take consequential action as per Foreign Trade Policy/Procedures:

ⅣIANUAL CASES

IЖl二l:ゞ :ぜ::「
SyStCms

::£譜
Ⅲ慇705ン433AM17 

階肌vcdCase Noo A… 20

NC No.:4/AⅣ l18

Dated:30。 10。2017

Adv.Lic.No,and Datc

3110066357 dated 07.10。 2016

RA FoNo。 31/83/040/00091/Aヽ 417

Request: Correction in import item in respect of norms approved by NC Meeting No.l/AMl8 held on

20.07 .2017 for Advance Authorization No. 3 I I 0066357 dated 07. I 0 -2016.

Decision : The comrnittee considered the request of the firm and technical comments furnished by DIPP

vide their communication No. il169120lT-TSW dated 25.09.2017 and dccidcd to correct the

quantity of import item as Rubber Compound Sheets/Strips made of Nitrile/NBR C-210lC-

z60tc-z7i maie of EpDM Et46tuz4ztuz60tu27ltul}stlE282lE267 in the rninutes of NC

MeetingNo. l/AM18

RA may take consequential action as per I'olicy/Procedure'

HQF No 01/87/050/544/AM17/
DES―VH

R西〒戸雨o。
=o3/95/040/00745ノ

AR417:]|

Request:]Enhancement in the wastage a1lowed by NC against Advancc Authorization No.0310810043
dated 21。 12.2016.

Decision:  The corrllnittcc conSidCrcd thc rcqucst of thc flrnl and techilical col■
mcnts furnishcd by]〕 IPP vide

their comunication No 7/22/2017-TSW datcd 25.10.2017 and dccidcd to rcvisc thc ad―
hoc

::器 liXed hl tllC面
n面CSOfNCMcdi14塑

菫 撃
fhdd°

nO・ 0・ 2017 as pcr ddttS」Ven

胤藉鐵扁認硝£
馴 臨 t鍋 帥 de

動 輛 ′→
無爺~11器■1

t」 dyOg BI

Adv.Lic No and Datc
310810043 dated 21.12.2016.

Case Noo A… 21 PI1/s Zenith lndustrial

Rubber Products PVto Ltd.

NC No。 :4/AⅣl18

Dated:30。 10.2017
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EXPORT ITEM Quantity(Kgs) IMPORTl 「́ EM Quantity required
per unit of finished
good

0157
Oth.t SPecialtY relevant

Natural Rubber/ SYnthetic

Rubber Based ComPounded

Sheet'

300,000 Natural Rubbcr

Relevant
N eoprene/ChloroPt'ene
(based on actual usage)

o 157

N"t.: t. Tltere should be a val
Procedure Volume-II'

RA may take consequential ac

Nitrilc Rubbcr 0245

Carborr BIack o103

Antioxidant
Accelerators

‐５

一
‐３

〇

一
〇

０

一
α

Rctardcrs 00 1

Ppt Silica Fillcr o121

Ptotti.ii"ts Eastn.ran I 68 o044
o.015     _Magnesium Oxide

Bonding agent Sl-69 o012

Znc Oxide Active C-30 o034

ue cap on Rubbe

tion as Per Po!!q

th.-i.al, as Per General Note-8

Procedure

QF.No 01/b7/050ノ555/AM17/

DES―VH

鳳 T. Qヽ.b3/95/040/00783/AM17

4

Request:TodeleteTitaniumDioxidefromitemNo.TagainstAdvanceAuthorizationNo.03l08l0432
dated t0.01.2017'

Decision: The committee considered the request of the firm and decided to correct the import item No. 7 as

,t...l".rtoi; iMin in the minutes of NC Mceting No. l6lAM 17.

Ra may Jtte consequential action as per Policy/Procedure

Request: AmcndmCnt in thC dCSCription of Export ltem and(li)Enhanccment in thc WastagC a110WCd
by N(〕 against AdvancC AuthoriZation No.0310809449 datcd 30.11.2016。

D轟m ll:ilⅧ鷲li淵評響携j謝離f:#息詭督1棚鴨
JC°mmcttS h面血Cdby DPP宙 dC
7  and dCCidCd tO rcViSC thc ad― hoc

norms flXCd in thc nlinutes of NC MCCting No. 16/AM 17 hcld On 05 07.2017 as pcr dCtailS givCn

RubbCr Produc…

v. Lic. No. and Datc

10810432 datcd 10.01.2017.
NC No.:4/AⅣ l18

Dated:30。 10。2017

てI可≡「Sπチ「517忌 7/050/540/AM17ノ
DES―VHRubber Prod…
RA F. N". 031951040t00681/AMl7

dv. Lic. No. ar,d Date

10809449 dated 30。 11。 2016
NC No.:4/AⅣ l18

Dated:30。10.2017

below:

ヘ

-rar ffi/cHtrRA SHARMA
rrq qgrFe:rr+' (f+*+r errrr<)

'eputy Director General cf Foreign Trade

frVr arr+rs r61ffi6gq
Direciorate General of Foreign Trade
r5-afrJ r1t1=1_ ar:i l-.1{ll-1.t OO11
.Liyog Bhawrr.), ttgw Delhi-11OO11
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I】嘔PORT ITEDII

Natural Rubbcr

qu'antitY required
per unit of finished
cood

EXPORT ITEPI QuantitY (Kgs)

o435
Abrasion   Resistancc
Rllhher Sheets

275000.00

0163ChloroPrene Ruq9gt
Pulybutu.ti"ne Rubbcr 0163

Zinc Oxide o035

Notc: There should be

Procedure Volul

RA may take cqnlgqqc

silica Fillcr P2t
0109

Retarder 0010

Anti Oxirlant. Kumanox o015

Accelerators o018

-fitaniurn Di o,I149 o054

Bonding agent Sl-69 o015

Cross linking Aggntl- o017
Gum Rosin o024

a value cap on Rubber Ch

me-Il.
ntial action as Pef-lol&Y!

i-rri.ut, "t 
per Gcneral Notc-8 of Handboox o

Request:   Fixation of adhOC norms in rcspeCt Of AdvancC AuthoriZation
No. 0310794951 dated

21.03.2015
Issuedunderpara4.TofHBP,2ol5.20obtainedbyM/s'MaccaferriEnvironmental

Solutions
Pvt. Ltd.

Decision: DeCisiOn: Based on the technical comments of DIPP furnished vidc Letter No' 7/4 I l/20 I 7-TSW

dated 16. to.iofl ,the Committee approved following adhoc norms:

IMPORT IT型

@
rqr vrq| z r-ri rr F.t/\ sHARMA
eq zr-eltrr*vro (l{-n:n errrx)
rputy Oiredor Generel cf Foreign Trade
trr arrrrs q-6rf!-|qrrcrq

)rreciorate Gener al of F oreign Trade
.reifrt -.rtror. qJ fi*fr-rfOOfr
dyog Bhawan, New Oelhi-11OO11

HQF No.
DES‐VH
面■705υ099AM17 階肌vcd

wgno+otol073lAMl5

IW* M".."ferri Environmental
utions Pvt. Ltd.

Case No. A-24

Adv. Lic. No. and Date

10794951 dated 27.0曇 12015
NC No。 :4ノAM18
Datcd:30.10。2017

EXPORT ITEM
耐 91aChy Pdye゛ Cr

3,61,3251く gParalink Ultra Strong

Reinforcement fabric

made uP of Yarn,

iiiiu,-" Master-Batch

& Aramid Kevlar Yarn

Lin_=-.ur Lo* DensitY

PolyethY (LPIE)

… …石腱葛面冨面百百百面Ln as pcr PoliC
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Online Cases.

Case No.:32/8/87‐ ALClノ2016   Party Namc:MACCAFERRI    McCt No/Datc:4/87-
ENVlRONMENTAL        ALC1/2017

1                      :SOLUT10NS PVT LTD      30 10 2017
Lic No/Datc:0310803860HQ Fllc:01/87/050/00144/AM17/RLA Filc

:03/95/040/00964/AM16/        11042016

Declslon:Based on tllc technical commcnts of DIPP FLlrnishcd vidc Lcttcr No 7/411/2017-TSW

thc Comnlittcc approved following adhoc nornls

RA may take consequential action as per Policy / Procedures

IMAGE LABELS   Mcct No/Datc:4/87-

6

No‐4 of AM18.pdf

ALC1/2017
30102017

Lic No/Datc:0710109791

06052016

dccidcd to CaH for thc following

Status:
Approvcd

datcd 17 10 2017,

Status:
Dcferrcd

infomration frou-t

a) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be.exported'

b) Detailed manufacturing process along with teJhnicallustificaiion for wastages claimed at each stage and each of

the materials lequired in the manufacttu'ing process'

c) chemical name, Technical specifications of items proposed to be imPorled.

d) whether the scrap generated in the process is being reused or not. lfnot the technical justification for its non-use

may Ue furnished. tf the scrap is being ioltl, the sale value/commercial value may be indicatcd'

e) Material balance indicating calculalive statcment of the re quirement of each of item for manufacture of each of

export product.
f) Sq. Mtr of exPort item.
g) ASM of import & exPort item

Case No.:33/4/87‐ ALC1/2017   Parり Name:
PVT LTD

HQ Filc:01/87/050/00315/AM18/ RLA Filc
:07/24/040/00085/AM16/

Declslon:Thc Coll■ lnittcc conSidCrcd thc casc as pcr agcnda and

thc flrm

CaseNo.:52l8187-ALCll20l6 PartyName: KOHINOOR
RUBBERS

HQ File :01/87i050/00 t64lAMlll RLA File
:09 12410401006 I I /AM I 6/

Decision: The committce cousidered tlte case as per agenda

Section.

Case No.:71l 2187-ALCItzlll Party Namc: RISHIROOP
LIMITED

Mcct No/Datc:4/87-

ALC1/2017
‐30102017
.Lic No/Datei09 10063794

15.062016

and dccidcd to rcfcr thc mattcr

Mcct No/Datc:4/87‐

ALC1/2017

Status:
Deferred

tO PC-2

Status:

Approved

.reluty oiieaor Generi:l of Foreign Trade

frer qrqr* qETFi-effirtrq
Oirlitorate General of Foreign Trade

s.glm rr+;r, -r{ ffi-rrOOrr
u JvZb'an"*"n, New Delhi-1 1 ool 1

EXPORT ITEM Quantity IMPORTITEM Quantity required
per unit of finished

Paralink Ultra Strong
Reinforcement fablic
made up of Yarn,
LLDPE, Master-Batch
& AramirV Kevlar Yarn

11,78,558 kg High Tenacity Polyester
Filament Yarn

6,07,163 kg

Linear Low DensitY
Polycthy (LLDPE)

5,82,082 kg

Master Batch 24,265 kg

Relevant Armid Yarn
/Kevlar Yarn (based on

actual usage)

1,348 kg
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Lic No/Date:0310808947

03112016

vidc Lcttcr No 7/343/2017-TSヽ V datcd

HQ AL:01慇 7Ю5900128/AMlν
 ttλ馴 iO/00611/AM17

Decision:Bascd on thc tcchnical commcnts of DIPP Ftlrnishcd

19.092017,the Comnlittcc approved follo、 ving adhoc nornls:

RA may take consequential action as pcr Poticv / Procedurcs

Case No.:14/16/87-ALC1/2016

HQ File:01/87/050/00541/AM17/

Decision: Based on thc technical

the Committee

case No.:15/16/87¨ALClノ2016

AO Filさ 16iんウ′650/00542/AM17/

follow

RA may take consequential action as per Policy / Procedures

Parり Namci RISHlR00P
ILIMITED

RLA Flle

:03/95/040/00712/AM17/

colnincnts of E)IPP furnishcd

iadhoc norms:        ___

Mcct No/Datc:4/87‐

ALC1/2017
30102017

Lic No/Date:0310809827

14122016

vidc Lettcr No.7/397/2017-TSW

Status:
Approved

datcd 19 09 2017,

Ⅳlcct No/Datc:4/87‐

ALC1/2017
3010.2017

Lic.No/Date:0310809940

19122016

Status:
Approved

EXPORT ITEM QuantitY IMPORT ITEM Quantity required
for export of 1.0 kg.

of the product _
Vinoplast in different Grades

Like lor : 400 to 499 series.

(Containing 35% AcrYlonitrile
Butadiene Rubber (NBR),

35% PVC Resin and 26%

Plasticizers NamelY : Di octYl

Adipate (DOA), Dl ISO NonYl

Phthalate (DINP), TRI OctYl

Trimellitate (TOTM)

1 0 kg Acrylonitrile Butadicnc

Rubber (NBR)
0 350 kgs

PVC Rcsin

Rclcvant Plasticizcrs

Namely:D10CTYL
ADIPATE(DOA),Dl
lso NONYL
PHTHALATE(DINP),
TRI OCTYL
TRIMELLTTATE
(TOTM)(impOn a1lowcd
bascd on actual

PiasticiZCr uscd)

0.260 kgs

approVed lolloWi

EXPORT ITEPl Quantity

(MT)

IMPORT ITEM QuantitY
recommended for
export of l'0 MT of
export product'
0 620 kgs

Vinoprene in different
Grades Like for : 700 to
190 series. (Containing

62% AcrYlo tsutadiene

Rubber (NtsR), 27"A PYC
Resin AND 7o/o

Plasticizers NamelY : Di
octyl Adipate (DOA), DI
ISO NonYl Phthalate

(DINP), TRI OctYl

Trimellitate (TOTM)

1060 Acrylonitrilc ButadlCnc KuじDer

rNRRヽ

PVC Rcsin 0 270 kgs

PlasticiZCrS~ Namcly:   DI
OCTYL ADIPATE(DOA),DI
Iso NONYL PHTHALATE

R)hlJT淵  8蝋 ち

(lmpOrt a1lowed bascd On actual
PlasticiZCr uscd)

0 070 kgs

RISHIR00P
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Decision: Based on the technical comments of DIPP furnishsd vidc Letter No.71397 l20l 7-TSw dated l9'09.20 17,

the Committee approved following adhoc norms:

EXPORT ITEPI Quantity

(MT)

IMI》 OIt′ FI・「 EM Quantity
recommended for
export of 1.0 MT of
export ptolqq!.

Vinoprene in different
Grades Like for : 652 to 659

series. (Containing 38%
Acrylonitrilc Butadicne
Rubber (NBR),
2) 24% PVC Resin, 3) 36%
Plasticizers Namely : Di
Octyl Adipate (DOA), DI
ISO Nonyl Phthalate
(DINP), TRI Octyl
Trimellitate (TOTM)

900 Acrylo   Butadicne   Rubber

fNBR)

0 380 kgs

PVC Rcsin 0 240 kgs

Plasticizcrs  Namely:  DI
OCTYL ADIPATE(DOA),DI
ISO NONYL PHTHALATE
(DIN P),   TRI   OCTYL
TRIMELLITATE   (TOTM)
(impO■ a110wcd bascd on actual

Plasticizcr uscd)

0 360 kgs

Case No。 :104/15/87-

ALC1/2016

RA may take consequential action as pcr Policy/Procedurcs

Party Namc:MULTIBASE McctNo/Datc:4/87-    Status:Approved
INDIA LIMITED,      ALC1/2017

30102017

tlQ File RLA File Lic.No/Date:03 10810094

:01/87/050/00497lANll7l :0319510401006981AMt71 23.12.2016

Decision: : The Committee considered the case and decided to approve on repeat basis (Adhoc Norms)

based on the decision of the NC Meeting No. 35/87-ALCll2ol2 hcld on 05.12.2012 and t'ecommended as under:

d,Ka-"-
fuar qrqf zcHrrRA sHARMA

sq q-6ffia6' (f+*{I qrqn)
Ceputy Diredor General cf Foreign Trade

frsr urrqrq qElFrC:trrtrq
Directorate General of Foreign Trade
sqlrr "r+q, q$ Red-rroorr

iJdyog Bhawan, New Delhi-11OO11

l. Styrene Ethylene Butadiene
Styrene/ Styrenc Butadiene Styrene

Polymer for Toothbrush
Handle- Thermoplastic
Elastomer-TPE 2.ヽVhitc Mincra1 0il

3. Polyplopylene Granules.

0 220 kg

RA may take consequential action as pcr Policy / Procedures.

0 010 kg
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IMPORTITEM

Used Butyl Rubber Tubcs
Scrap with or without Cut

RA may take consequential action as per Policy/Proccdurcs.RA may endorsc

licence number for restricted items as 3050000475.

Case No.:17/1/87-ALC1/2017   Party Namc:
LIヽ41TED

HQ Filc:01/87/050/00017/AM18/ RLA Filc

MULTIBASE INDIA Mcct No/Datc:4/87-

:03/95/040/00930/AM17/

Decision : The Committee considered the case and decided to approve on repeat basis (Adhoc Norms) bascd on

the decision of the NC Meeting No. 35/87-ALC|l20l2 held on 05.12.2012 and recommcnded as under:

EXPORT lTEPl QTY IMPORTI′ I｀ I]M

Pr.llymer for Toothbrush Handlc-
Thermoplastic Elastomer-TPE

l kg l. Styrenc Ethylene tsutadiene Styrcne
Styrene Butadg! SIlTgl!_

?.ry!,t" MfryqLe,l 
_

3. Polypro_pylene Granul"t.__ 
_

4. Calcium Carbonate

5. Antioxidant

RA may take consequential action as per Policy / Procedurcs.

Casc No。 :131/15/87‐

ALC1/2016

HQ Filc

:01/87/050/00524/AM17/

Declslon:The cOmmittcc

Party Namc:AMAR CHAND&
SONS

IRLA File

:30/24/040/00032/AM17/

considcrcd thc casc as pcr agcnda and

Meet No/Datc:4/87-     Status:Approvcd
ALC1/2017
30102017

Lic No/Datei3050000475

17052017

dccidcd to approvc Adhoc lヽ ornls as undcr:

ALC1/2017
301020!7

Lic No/Datc:0310811484

01032017

Status:
Approved

Mcct No/Datc:4/87- Status: Approved
AlンC1/2017
30102017

Lic No/Datc:0310812029

2303.2017

vidc Lcttcr No 7/346/2017-TSW datcd 14.09.2017,

Case No.:65/2/87-ALC1/2017  Palty Namc:BALKRISHNA
INDUSTRIES LIヽ41TED

HQ Fllc               RLA Filc
:01/87/050/00122/AM18/       103/94/040/01141/AM17/

Decision:Bascd On thc tcchnical commcnts of DIPP ftlrnishcd

the Conlnlittee approved fO1lowing adhoc norms:

10

se q-crf'Rvrq; (G-*rr qrqn)
.eputy Oirector General of Foreign Trade

frqr arrtrrq q-€lRyrrc{q
Directorale General of Foreign Trade
sEhrr q-{q, 'r$ Rld-rroorr

-ldyog Bhawan, New Delhl-11OO11

Reclaim Rubber Butyl Sheets

0 350 kg

0 150 kg

0 220 kg

0.010 kg

EXPORT ITEⅣ l l IMPORTITEM
L New Pneumatic Tyres of
Rubber, of a kind used on
Buses or Lorries: Radials-
Nylon and Steel Belt. (Total

Quantity to be exported
5,000.00 Kgs)

100 Kgs

カ

l. Natural Rut

!!..88!s)
2. Natural Rubbt
Spocified Natr

LT9I8I-
3. Synthetic Rub

8uulsrlEBl -4. Synthetic Rr

EulqqslelE&l
5. Synthetic

炒 ARMA

.bber- T".l*i..lly

ubbcr:  Styrcnc

1500/1502

10717

EXPORT ITEPl QTY Q′ I｀Y
455 M T 455 M T

QTY
0 300 kg

Ouantity
12826

14829

6803

1 658
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E,xtcndcd Styronc tsutadione

Rubber SIIR- I 7 l2l 17 23 I ll 83

36. Antitack Rcleasc Preparation

Bullqrqgspo1tt,d Release

I「旺PORTITEM
l. Natural Rubber- Smokcd
Shccts (RSS)
2. Natural Rubber'- TechnicallY
Specified Natural Rubber

10

10. Nylon Tyre Cord Fabric

1l  Rubbcriscd Tcxtilc Fabric

Nylon Chafer Fabric (DIPPEI)
13. Stranded Wire, RoPes and

Cables (Brass Coated Steel TYre

14. Wire of lron or Non-AlloY
Steel of a Thickness Above l8
SWG but up to 26 SWG
Bronzc Coatcd'l'yrt; Beadwirc'
15. I{ubbcr Che nrical:

Antioxidants TM
16 Rubber Chemical:
Antioxidants
17. Rubber Chemical:
Accelerator
18. I{ubbcr Chcmical: Retardcrs

19 Zinc O対 dc

23. RAIi (Rcsidual Aromatic
Extract) Oit or similar products

in which the weight of the

aromactic constituents exceeds

that of thc non aromatic
constitucnt. uscd as plasticiscrs

and also known as rubbcr

25 Phcnolic・「 ackincr Rcsill

26. Insolublc Sulphur
28. Agcing Rcsistance Chemical
Pcrkalink-900/HVA-2

29. Agcing Resistance Chernical

30. Processing Additives

32. Cobalt Boron ComPle x-

Coball 22.5o/o ( M ono Bond)

33. Mould Release PreParation

lnside Release

34. Mould Release PreParation

2. New Pneumatic Tyres of
Rubber, of a kind used on

Buses or Lorries: Other Bias-
Nylon (Total Quantity to be

exported 30,000.00 Kgs)
3.S Rubber: Butadicno

Carbon Black 26521
3589

0088

8889

2877

0413

1262

0591

0105
1 887

20 Stearic Acid 0765

21. Microcrystalline Petrolcum
Wax

0599
0700
0140

0 127

0539

3 l. llomogenizing Agent 0536
0034

0190

016()

l-lt Bt.dd,r^ 0020
0200
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珈吼桃諾纂五RMA軌覇垂I∫棄憑戦r

4. Synthctic Rubbcr: StYrenc

Butadienc SBR-1500/1502

1092210. Nylon TYle Cord Fabric

1l  Rubbcl・iscd Tcxtile Fabric

Nylon Chafcr I:abric (DIPPED

12. Polyester 
-l'Yre Cord Fabric

14. Wire ol lron or Non-AlloY
Stecl of a 'l'hickness Above 18

SWG but uP to 26 SWG
(Bronze Coated TYre Beadwirc

15. Rubber Chemical:

16. Rubber Chemical:

Antioxidants
ll . Rubbcr Chemical:

1ti. Rubber Chernical: Retarders

19 Zinc OxidC

21. Microcrystalline Petrolcum

Wax
22 Prccipitatcd Silica

23. RAE (Residtnl Aromattc

Extract) Oil or similar products

in which thc wcight of thc

aronractic constituents excccds

that of thc ttol't aromatic

constituent, uscd as Plasticiscrs
and also kuown as rubber

25. Phenolic Tackiher Resin

33. Mould Release PreParation

34. Mould Rclcasc PrcParation

興
・
辿墜畳9L―一―____

35 Bladdcrs

36. Antitack Reloase Preparatton
(Rubber Compound Release

EXPORT ITEM Quantity IMPOR'T IT
l. Natural

!h"$s (&S$I
2. Natural Rr

Specil-rcd

_(TINB)
3. Synthetic
Rubber (BR)_

4. Synthctic
Butadieno SE

3. New Pneumatic TYres of
Rubber, of a kind used on

agricultural or ftlrestry
vehicles and machincs, A.

Bias- Nylon. (Total Quantity
to be exported 4,875,000.00

Kgs)

100 Kgs

安

EIνl Quantity
Rubber- Smoked

L ____
l.ubbcr- Tcchnically
Natural Rubbcr

Iitbb* B"t.d"";
)_-
c Rubber: Styrenc

BR-1 500/l 502

3238

26_612

3019

4263

lC Rubbcr: 011 8702

20 Stcaric Acid

l謝BWふ諜臓熱 1器 1
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IMPORTI・ FEM
l. Natural Rubber- Snrokcd
Shccts (RSS)

2. Natural l{ubber- Technically
Specified Natural Rubber
TSNR)
3. Synthetic I{ubbcr: Butadiene

&QQqrQB
4. Synthetic Rubber: Styrene
Butadiene StlR- 1500i 1502

5. Synthctic Rubber: Oil
Extended Styrene Butadienc
Rubbcr SBR-1712/1723/1783

12

Extonded Styrene Ilutadicnc
Rubbcr StsR- I 7 I 2/l 7231 17 33

9. Carbon Illack 27113
10 Nylon Tyl・ c Cord Fabric
(DIPPED)

6775

1l  Rubbcriscd Tcxtilc Fabric

Nylon ChaFc・ r「abric(DIPPED)

0 102

12 Polycstcr Tyrc COrd Fabric

(DIPPED)

0003

14. Wire ol lron or Non-Alloy
Stcel of a Thickness Above l8
SWG but up to 26 SWG
(lfronze Coatcd Tyre Beadwirc)

3367

15    Rllbbcr   Chclllical:
Antioxidants TMo/TDO/HS

0482

16. Rubber Chen'rical:
Antioxidants

0947

17. Rubber Chemical:
Accelerator

0484

18. Rubbcr Chcmical: Rctardcrs 0102
19 Zinc Oxidc 1810
20 Stcaric Acid 1 024

21. Microcrystalline Petrolcum
Wax

0850

22 Prccipitatcd S‖ ica 0003
23. RAE (Residual Aromatic
Extract) Oil or similar products
in which the weight of the
aromactic constituents cxceeds
that of' the non aromatic
constitucnt, uscd as plasticiscrs
and also known as rubber
process oil.

4285

25 Phenolic・rackiflcr Rcsin 0217
26. lnsoluble Sulphur 0129
30. Proccssing Additives 0568
31 Honlogcn― 0001
33. Mould Release Preparation
(lnside Release)

0190

34. Mould Rclcase Prcparation
(Outside lclcaso)

0160

35 Bladdcrs 0020
36. Antitack Rclease Preparation
(Rubber Cornpound Release)

0200

4. New Pneumatic Tyres of
Rubber, of a kind used on
agricultural or forestry
vehicles and machines, B.

Bias- Nylon and Polyester,
Polyester. (Total Quantity to
be exported 5,005,000.00 Kgs)

12222

(10主町 でコ¬→
F11l C'Fore19o Trade

ll=十■キョ:0“
1(IF゛ :o19n Trade

ミヽ

“

令-1looll
lew Dethl‐ 110011

EXPORTITEM Ouantitv Ouantitv
100 Kgs 9552

17345

10014

1494

轟 電

7愕
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IM PORTl´ I｀EM
l. Natural Rubber-
Shccts(RSS

2. Natural Rubber- Technically
Specilicd Natural Rubbcr
NR

3. Synthetic llubber: Butadiene
Rubbcr(B
4 Srrrth"ti. [uUUo S1yr"*
Butadicnc SBR-1500/1502

5. Synthctic Rubbcr: Oil
Exlcndcd Styrcnc Butadicnc
Rubbcr SBR-1712/1723/1783

9. Carbon tslacli
10. Nylon T'yrc Cord I'-abric

}raT grqf TCHITRA SHARMA
sq esf-tqrtr (i-a*{I Enqrs)

teputy Director General cf Foraign Trade

Rr zrnqrc q-ETfQYrr€rq
Directorale General of Foreign Trade

'sEirrr 
rffi.T, q$ fiefr-rroorr

Jdyog Bhawan, New Delhi-11OO11

13

9. Carbon tslack 29443
10 Nylon Tyrc Cord Fabric

(DIPPED)

2096

1l  Rubbcriscd Tcxtile 
「
abric

Nvlon Chafcr Fabric(DIPPED)

0055

12 Polycster Tyrc Cord Fabric

(DIPPED)

2882

14 Wirc o「 Iron or Non― A‖ oy

Stccl of a Thickncss Abovc 18

SWG but up to 26 SWG
(BrOnZC COated・ 1｀yre Bcadwirc)

2896

15    Rtibbcr   Chcrnicali
Antioxidants TMQ/TDQ/HS

0468

16. Rubbcr Chernical:
Antioxidants

1352

ll . Rubber Chemical:
Accelerator

0685

I8. Rubbel Chemical: Retardels 0127
19 Zinc Oxidc 1 808

20 Stcaric Acid 0886
21 . Microclystalline Pctloleurn
Wax

0879

23. RAli (Rcsidtral An-rmatic
Extract) Oil or similar products
in which thc weight of thc
aromactic constilucnts cxcceds
that ol thc non ar()matic
constituent, used as plasticisers
and also known as nrbber

Eg!C!! oll

4 144

25 Phcnolic´rackiflcr Rcsin 0658
26 1nsOlubic SulpllJ[____ 0500
30. Processing Additives 0578
3 l. Honrogenizins Acent 0452
33. Mr-ruld Rclcase Prcparation
(Insidc Rclcasc)

0190

34. Mould Rclease Prcparatio
(Outside relcasc)

0 160

35 Bladdcl・ s 0020
36. Antitack Rclcase Prcparatio
(Rubbcr Cornpound Rclcasc)

0200

120535. New Pneumatic Tyres of
Rubber, of a kind used on
agricultural or forestry
vehicles and machines, C.
Nylon and Steel Belt. (Total
Quantity to be exported
565,000.00 Kgs)

100 Kgs

15 155

Sllnokcd

1151

26772
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1l Rubbcr

14

Nylon Cha

13 Standard

Cablcs(

Cord)

14 Vヽil・ c
Stccl of l

SWG b
Bronzc

Antioxidant
16     1tub

Antioxidants

Acculerator
18 Rubbc

19 Zinc

20 Stca

21. Microcrvsta
Vヽax

23 RA
Extract)
in whic
aromactic

that  of

constittlcn

and  also

25 Phc

26 11lsolublc

28. Agei
kali

29 Agc
HTS)

30. Proccssi

ll.Huqqesqrzu
32 Cobal
Cobalt 22 5

33 Mould
(lnSidC

34 Mould
Outside
35 Bladdcrs

36 Allt

(Rubbcr

sq qerf:dvro (f++{r qrqrY)
eputy Oirector General of Foreign Trade

Rqr qrqrq qflft}qr6q
Directorate General of Foreign Trade
sgifq qfi, =r$ ffi-rroorr

.ldyog Bhawan, New Delhl-11OO11

:rised Tcxtilc Fabric
fer l-abric (DIPPED)

0041

rdard Wirc, Ropes and
Brass Coatcd Stecl Tyrc

; ol' lron or Non-Alloy
a 'fhickncss Above llJ

)rrt up to 26 SWG
Cloatcd Tyrc Beadwilc)

7851

3143

Rubber Chemica
ants TMQ/TDQ/HS

0382

ILubber Chenricrl: 1 308

ttuUb"r Ch",ri.oL
tor ___
rer Chcrnical: Retarders

Oxide

0606

()099

1 833

rlc Acld 0774
llinc Petroleum 0761

fE tn.riarat n,r*"ti.
) Oil or similal products
clr the we ight ol the
tic constituents excccds
rf thc non aromatic
rcnt, uscd as plasticiscrs
lst-r known as rubbur

9'1__
nolic Tackitlcr Rcsin
rluble Sulphur
:ing ResistancL' Chcmical
ink-900/ flVA-2)

3571

0656
0569
0128

ng Rcsistancc Chclmical

CS1lg ttdi壁壁_____

0116

0588
gcniz二&Agcnt___
しlt Boron Complcx‐

5%(MonO BOnd)

0556
0031

ruld Release Preparation

I!ql'q!q)- ---
ruld Releasc Preparation
e rclease)

0 190

()160

0020
ii*t n.i..s.-Pr.po",t n
l Compound llelea.se)

0200

aヽtural  R、 lbbcr―   Snlokcd
ts(RSS)

atural Rubbcr―  
´
「cchnica‖ y

incd  Nattlral  Rtlbbcr

28306

8444

ynthctic Rubbcr: Butadienc 2010
Rllbbcr(BR)

nthctic Rubbor: Styrcno 3692
tadicnc SBR-1500/1502

lo Butyl Rubbcr Chloro
tヽlllC■ _(CII壺__りJOm0

2551

EXPORT ITEM Quantity I1/1

6. New Pneumatic Tyres of
Rubber, of a kind used on
agricultural or forestry
vehicles and machines. D.
Radials - AII Steel. (Total

Quantity to be exported
2,000.00 Kgs)

100 Kgs l  N(

Shccts

2 Nat
Spccif

(TSNI
3 Syr
Rllbbc

4  Sy
Butadi

6 1la
Butvl

グ摯鑑
=ξ
A
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Iltrtyl Rubber (llllR)
9. Carbon Black
13. Standard Wirc,
Cables (Brass Coated

that of thc non
constituent, uscd as

and also known

Cord

14 Wirc of Iron or Non-A,
Thickncss AbovcStccl of a

SWG but up t0 26 SW
(B1o!4c,Qq4gd Tyre Beadyirc
15 ILubbcr Chemical
Antioxidants TMQ/TDQ/11S

16    Rubbcr Chemic
Antioxidants _

17. Rubber
Accclcrator

Chemic

lil. I(ubber Chemical: Retalcle

20 Stcaric Acid

2l . Microcrystalline Petrolc
Wax

22 Prccipitatcd SHica

23. RAE (Rcsidual Aromatic
Iixtract) Oil or similar products
in which thc weight Lrf thc

aromactic constitucnts r:xcce ds

194

一町
‐８
噸

ｉｃ＞
ｉ

15817

5009

0048

1498

0612

〕rs

ulll

瓶
山
血
山
血
い
ｂｃｒ

ical

icai

CX―

1011

1011

0001
2075
0

0528

1 836

0309

0_765

0777
0908
0348
1009

0428

０

一
２

457

158

0116

0190

0 160

0020
0200

Ropes and
Steel 'l'yre

aromatl(
plasticiscr
as mbbc

ry!"u.149L,figl!..tin
25. Phcnolic Tackifigr Rcsin

翌』Jl璧£里pllllg型 1__
28 Agcing Rcsistance Chclll

Perkal ink-900/ I IVA-2 )

29. Ageing Rcsistance Chcrnica
HTS)

■ _■里壁壼艶埜」些壁__
墜 1         _

32. Cobalt Boron Compl
CO,」咀些生塑1(MOno BoJl_
33. Mould l(clcasc Prcparation

34. Mould Release Preparati

35 Bladdcrs

36. Antitack ILcleasc Prcpara

Ilubbcr Cornpound Ilclcase)

P()R´ 1｀ lTEル1

Natural Rubbe r- Smokcd

塾9鼈墾墨L_____
Natural t{ubber-'lechnically
;cified Natural Rubbcr

§全里l≧_____―一―――――――――――――
,vnthctic Rubbcr: I〕 utadicllc 3081

rbgt (B&-
!y,tl!tg!c BUllgt_,ttyrc,re

22340

:くハ SHARMA
(lat可・ 4国

「

て)
)`′ =I cf Fore19n Trade

Rご1向き マ:l“Ч
.)● (|■】ltり
'Forcign Trade

L:ギ∴魔電1lf鵬 1

EXPORT ITEル 1 Ouantitv lⅣl

7. New Pneumatic Tyres of
Rubber, of a kind used on

construction, mining or
industrial handling vehicles
and machines. A. Nylon,
Nylon and Aramide. (Total

Quantity to be exported
3,205,000.00 Kgs)

100 Kgs 1 1
Shcc

2N
Spcc

(1・ S》

3 Sヽ

Rtlbl

4  〔

喫

13331

8763

26. Insolublc Sulphur
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Btltadicnc SBR‐ 1500/1502

5. Synthetic Rubber:
Extcndcd  StyrCnc  Btitadicnc

Rubbcr SBR-1712/1723/1783

6 Halo Butyl Rubbcr― Chloro

Butyl Rubbcr(CHR)/ Brol■ 0
0236

Butyl Rubbcr(BHR)

9. Carbon Black
10. Nylon Tyre Cord

のIP‖ pえ_  _ ____     _
1l  Rtlbbcriscd Tcxtilc Fabl‐ ic

Nylon chatr Fabric(DIPFEQ

12. Polyester Tyro Cord Fabric

14 Wire oflron or Non― /ヽHoy

Stccl of a lllickncss Abovc 18

SWG  but  up  t0  26  SWG

${tioxid4qQ-l MQ/TDQ/I lS

16. Rubbcr Chonrical:

17. Rubber
Accclcrator
18 Rtibbcr Chcrnical:Rctardcrs

20 Stcaric Acid

21. Microcrystalline Pctroleum

Wax
22 Prc望21atcd SiliCa______

26768

0801

0139

0004
()001

0481

23 RAE (Residual Aromatic 3714

Extract) Oil or similar Products
in which the weight ol' the

arornactic constituents cxceeds

that o[ thc non arol'llatic

constilucnl, ttscd as plasticiscrs

and also known as rubbcr
oll.

24 Pctrolculη Tackincr Rcsin ()002

25. Phcnolic 'l'ackifiel Ilcsin 0550

26 in,91uble艶蛭hШ____ 0 163

互:シ 111型塾里2堕里型聟! __
28 ノ`gcing Rcsistancc Chcinlical

Pcrkalink-900/HVA-2)

型=■99-L__
31_1lpl堅翌nl互型墨生墾型! 0050

33 )ν lould Rclcasc Prcparation 0190

I:lsidc Relcasc)_________

34. Mould Release PrePal'atton

Outside release)

35 Bladdcrs

36. Antitack Iiclcase Prcparation
Rubbcr Colpp哩塁りClSC)

8. New Pneumatic TYres of
Rubber, of a kind used on

7970

0084

0134

2991

0555

８

　

　

一
３

９９

　

一
５３

０

　

　

．

０

0112
1930
1 068

0160

0020
0200

xrzc Coated Tyre Beadwire)

15. Rubbcr Chcmical.

Antioxidants

19 Zinc O対 dC

聖り 9墨工_ビ興二___
l. Natural l{ubbcr- Snrukcd I 18.123



industrial handling vehicles
and machines. B. Radials- All
Steel. (Total Quantity to be
exported 7 I 0,000.00 Kgs)
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Spccificd
TSNR)
3. Synthcl
Rubbcr (B
4. Synthet

Euq{igle
6 1la10 Butyl

Butyl Rubbcr

Rubber (BIIR) _

-9. Carbon
I0. Nylon
DIPPIED)

1l Rubbcriscd

Nylon chafcr Fabric(DIPPE

12. Polycsler
DIPPIED

13 Standard

Cables (Blass

14 Wirc c

Steel or a

SWG  but

旦い)11ィ C COatCd´二夏C BClJ

15 It

塾 甕 ●
16    R
Antioxidants

17. Rubber
Accelcrator
18 Rtlbbc

19 Zinc Oxi

20. Stcaric
21. Microc
Wax
22 Prc唖 lat型
23 RAE
Extract)0

in  which

aromactic

that  o「

corlstltue 11t

and also
CSS 01

24. Petrolcum
25. Phcn<r

26. Insolub
27 Silanc COupling Agc豊

28. Agcing
Pcrkalink-900/HVA-2)

29 Agcing

(111｀ S)

30. PloccssinB Alq1q1ysl
3 t llontogcnj?L4g_4gent
32 Coba
Coba11 22

33 4ヽould
Rcl

34_MP,墨 Rclcasc P壁 24ral

Natural Rubbcr

:lic Rubber: Butadicnc

lBr _,_
2689

tic Rubbcri Styl‐cnc

SBR-1500/1502
13893

ButyI Rubbcr― (〕 hloro

ュbbcr(CHR)/ Bron10
)bcr(BHR)

1804

E!g.k 
--n Tyre Cord Fablic

24 175

0_001

じd Tcxtilc lFabric

Fabric(DIPPED)
0057

Tyre Cord I:abric 0002

Wire, Ropes and
Coated Steel 'l'yrc

10989

of lron or Non‐ AHoy
Tllickncss Abovc 18

l  up  to  26  Sヽ V(〕

J⊆些豊TttC BCadWJ笠

'

2924

tllbbcr     Chcnlicali

nts TMo/TDO/1lS
0302

{ubber Chcnrical:
nts

1534

Chcnrical
r

0728

Chemical: Rctardels 0012
くidc

Acid
2434
0317

rystalline Pctrolcum 0663

ilotg4!rlica
(Residual Aromatic

)il or similar products
thc weight of' rho

constituents cxcceds
the non aronratic

t, uscd as plasticisers
known as lubber

l.

:r',,i't fact if,"r n".i,i

1877
1530

0548
lic Tackiflcr Rcsin

Ll,Sulphul・ __   _
Coupling Agcnt

0757
0726
0309

g Rcsistancc Chcinical

-900/HVA-2)
0738

Resistance Clrcmical 0311

Additivcs 0419

Egqi?L4C_4sent
rlt Bororr Conrplox-
5%o (Mono Bond)
I Release Preparation

lgasl _ _
I Rclease Preparation

1462
()079

0190

0160

バ||、直
:ran :rrf I ctrtrRA SHARMA
Bq rr6rB-+vrdF (fue"r qrqro
+puty Director General of Foreign Trade
fi*qr arrqrq q.erR{rrtrq

rrrectorate General of Foreign Trade
,riif.r "r.rq, 

-r$ ffi-froorf
Jyog Bhawan, New Delhi-11OO11
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ヘ

'Outsidc rclcase
35 Bladdcrs

36. Antitack Release Prcparation

vllCr C01pp9und Rcl,lsC)

ｌｃａ

ｕｂ‐

ｈ‐．

Ｒ

roked

ically
ubbe r'

dicnc

9690

17545

10561

rcllc 10586

1(

3

1487

29163
iabl・
ic 3595

ｂｒｉ
助

ａ
　
Ｅ

0053

'abric 2941

詢
畑
ｗＧ
ｉｒｃ＞

2949

ical:

i cal:

:^^t.

0474

1218

0637

0121
1 770

0869
cum 0821

ｎａｔｉｃ
ｉｕｃｔｓ
ｔｈｃ
‐ｃｃｄｓ
ｎａｔｉｃ
い
ｂｂｃｒ　
一‐一

4 120

0563
0469
()580

‐‐０‐．
　

　

一
ｔ‐Ｏｎ

0323
0!90

0 160

0020
tion 0200

utad

Ｓｔ
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ｎｌｃ

３

ｄ

８

‐ｔａ

‐７

Ｂ
ｔ

ン

勒ＰＰＥＤ一‐Ｆａｂｒ　一嶼ＶＣ
∬

bcad、vlrc

Chcnlica

DQ/11s

Chcnlica

Chemical:

n.tu.Oirs

康
ｂｂ

Ｃ

　

ｕ

ctrolcum

q,o,"af ,i
products
ol tlro

exceeds
aromatic

冨著踏瑞
](嵩
箸踪騨

attt酬番fttde
飛 恣 瀬h」器 1

EXPORT ITEル 1 Ouantitv IPIPORT ITEル I
9. New Pneumatic Tyres of
Rubber, of a kind used on
construction, mining or
industrial handling vehicles
and machines. C. Radials-
Nylon and Polyester (Total
Quantity to be exported
45,000.00 Kgs)

100 Kgs

1 4  Syntllctic Rubbcr: S

Butadicnc SBR‐ 1500/1501

5   Synthctic   Rubbcr:

Extcndcd  Styrcnc  Btlt

Rtibbcr SBR-1712/1723/1

9 Carbon Black

10 Nylon Tyrc Cord

玉翌 _lttp)_______――
1l  Rubbcriscd Tcxtilc

Ny191 c“墜I「abHC(I)111
12 Polycstcr Tyrc COrd

(DIPPI塑 ______
14 Vヽirc of iron Or Non

Stccl of a 
´
「 hickncss Abo

SWG  but  up  t0  26

(BrO,`,Cq壁 9d TyrC BCag
15    Rllbbcr   chc
Ant19xll,pt,TMQ/TDQ`I
16    Rubbcr   chc
Anti()、 idtlnts

17     1tubbcr     chcl

AccclcratOr

18 Rubbcr Chcnucal:Rcta

19 Zillc Oxidc

20 Stcal‐ ic Acid

21  MicrOcrystaninc Pctr(

Wax
23 RAIt(Rcsidual Aro
Extract)011 0r similar prc

in  、vhich thc 、vcight O
al・omactic cOnstitucnts cx

that  Of  thc  nOn  aro

constittlcnt, uscd as plasti

and  also  known  as  r

2∫,9■,,Vil.________
25 Phcnolic・「 ackincr Rcsi

21 1lS()lu1lC Sulphl「

型i■990亘ュg Add虫 11
■11_119,939J喚璽
33 Mould ltclcasc Prcpal

【L,J9ヽ 墜■9) __
34 N/10uld Rclcasc Prcpal

(Out,iJ,撃 lCa讐 )____
35 Bladdcrs

36 Antitack Rcleasc PrcDal

A SHARMA

ra

Quantity

僕六
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EXPORT ITEPI Ouantity IPIPOR
I  Natt

Shccts(1

2 Nattir

Spccinc(

(TSNR)

3 Svntin

Rubbcr(

4  Synt

Butadicl]

5   Syl

Extcndc(

Rubbcr f

6  1lalo

B、ltyl lR

BtityI Rt

9 Carbo

10 Nyl
(DIPPII
ll Rub
Nylon C

13  Stan

Cablcs(1

Cord)

14 Wil‐ (

Stccl o「

SWG L
(BrOnZC
15

Antioxid

16

Antioxid

17

Accclcra

18 Rtlbヒ

19 Zlllc

20 Stcar

21 
～
lic

Wax
23 RA
Extract)

in whic

aromacti

that  of

constituc

and  als

I匹三
'堅24 Pctro

25 Phcn

26 insol

28 Agci

(PCrkalir

29 Agci

(HTS)
30 Proc(

10. New Pneumatic Tyres of
Rubber, of a kind used on
construction, mining or
industrial handling vehiclss
and machines. D. Nylon and
Steel Belt. (Total Quantity to
be exported 75,000.00 Kgs)

100 Kgs

｀ITEM
.ll  Rubbcl・   Snlokcd
SS)

l Rtlbbcr― Tcchnically

Natural  Rubbcr

‐tic Rubbcri Butadicnc

〕R)

ctic Rubbcri  Styrcnc

)S13R-1500/1502

Quantit
14148

14156

5946

12.989

thetic Rubber: Oil
, Slyrcne Butadicnc
BR-1712/r72311183
dutyt nuUUer- Chluru
rubbcr (CllR)/ IJlomo
bbcr (llllB) _
r Black

0

1

101

'773

161

一
７

i,', fyr" CorO -Fabric)) ____
3279

bcriscd l｀ cxtilc lrabric

natr irabric(DIPPI]D)

0060

lard Wire, Ropcs and
rass Coated Stcel 'Iyrc

6703

ol lron or Non-Alloy
a Thickness Above ltl
rrt up to 26 SWG

--'oatod Tyre l) cadwirc)

2848

Rubbcr Chenrical
lrrts 

-l'MQ/TDQ/I{S
0536

I{ubber (lhemicrl:
,lnts

dubb".- C[.mi.of-
:or

.r -n.rn4-q!.R.t4rdcrs

Oxidc

'ocr.rstalline Pctro.lcun-r

l 154

0521

0099
1 881

0837
0796

(Rosidual Arornatic
)il or similar products

the weight of the
constituents excceds
the non aromatic

Lt, uscd as plasticisers
known as rubbcr'

t.

3516

'l'ackillcr Rcsin 0093

Liq i-ry!,fiql99ll
ut. s4plUr __ _

g Resistance Chcrnical

,-290rtu42)-__-
g Resistance Chernical

;'iqe-a-qqlryl 
..

0573
0553
0110

0100

0397

R′ I｀ I

turtll

(1ヽ S〔

tura I

iecl

Svnthcti
bber (llI
Synlhct

tadicnc I

Synl

tendcd
bbcr S

lttlbbc

lttibbcr

Carbon
Nylon
qryD)

Rubberis

! qh?&
Standard
cs (llrasr

bt

)C

iciant

idcl

clcralr
I{ubbc
()x

lariC ACl

lcrocws

AI'(R(

,hich

actic
of

itr"rcn

also
'ss r;i

Pctrolcnur
Pheno

Proccss

姉
一理
‐‐・ｋ̈一Ｗ

、可ぶ名じキ著轟言【RYA
=ii .iari+a.rrq; (ft*rr qnrrc)
.rfuty oiieaor General cf Foreign Trade

Rvr qrqrq rrdrFi-tsn-trq
li*itoiite Gencral ol Foreign Trade

.sEitrr qa-jl. ;T{ Gd-11oo11
u"vib'eh"*"", New Delhi-1 1 OO1 1
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32. Cobalt Boron Complcx

Qo-balt 22 57o ( q1q porqq)

33. Mould Release Preparation
Inside Relea.se) _

34. Mould Release Preparation
(Outsi4q rcleasc)

35. Bladders

36. Antiiack tfetea.se eieparation
Rtibbqr ('ompound I{ek'asc)

ITEPI
Natr.rral Rubbor- Smokc
SS)

I Itubbcr―  TcchnicaHy
Natural Ilubbo

clic I(ubber: Butadicnc
IIR)
hctic nuUUer, Syi.,r.
S13R-1500/1502

hctic Rubber:
Styrcnc  Btltadicnc

BR-1712/1723/1783

Black

ylon .l'yle 
Cord い

”
，

ubbcriscd fcxtilc I.'abric
t'or !4gc_(QtJln-ll)

'c ol'Irrn or Non-Alloy
I a 'lhickness Abovc ltt
but up to 26 SWG
('oatcd lyte l.q4*ir.,
I{ubbcr Chemica

oxidanrs 1'MQ/TDQ/l IS

tubbcr Chsmica
allts

ltubbcr     Chemical

tor

r Chornioal: Retardcrs
xidc
Acid

icrocrystalline Petrolcur.r.r

.:!lpitatctt Sitica
AIi (l{csidual Aronratic
l) Oil or similar products
ich the weight of tho
:tic constituents excecds
ol' thc non aromatic
ucnt, used as plasticisers
Llso known as rubbcr
s oil.
;no I i c'l'acki Ii 9_$,cs 1n

nsolub_le qlb@ ___
Proccssing 444,!!ygq
IIomogcnizing Ag-ulnt

ARMA

0156
0026

0 190

0160

0020

0200

れ釉 e象乱認 de
tliqr anqR r{E:rFaqtrtrq

,, ectoiate General of Foreign Trade

ieirrr "r-fiT. 
q-{ ftd-rroorr

,7ib'ehr*"", New Delhi-11oo11

EXPORT ITEⅣ I Quantity I～IPORT
I l. New Pneumatic Tyres of
Rubber, Other, A. Bias-
Nylon, Nylon and Aramide.
(Total Quantity to be exported
275,000.00 Kgs)

100 Kgs l. Natr.rri
Sheets{RS
2. Natural
Spccificd

{TqNR)
3. Synthcl
3g[b9r (l]
4. Synthc
tsutadienc

5. Syntt
Extcndcd
Rubber SII
9. Carbon
1tr Nyiui
(DrPPlrD)
I l. l{ubbr
Nlon Cha

14. Wirc r

Stecl of a

SWG bu1

(BIolzg Cr

15. R

Antioxidar
16. 

- 
r{

Antioxidar
17. Ii

49celerato
l8 Rq!b91

!9.Zin9 O
20. Stoaric
21. Micnr
Wax
22. Plc'cip
23. RAI:
Extract) o
in which
aromirctic
that ol'
constitucnt
and also
process oil
25. Phorrol

Ze t,,iutrt
30. Proccsr

31. IIomo!

′
ノCHITRA SH

〕d 3744

30621

4026

2 150

7251

lC

25543
5900

0096

8

)

2446

1:

1:

・

一

0465

1 009

0413

0095

ｍ

　

　

Ｉｃ

ヽ

К
お

ｌｃ

2146
! 151

0820

0852
3874

()344

0089
0714
0001

ヘ

た
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X. Mould I(clcasc -Prcpiiition

34. Mould ncteaiij ercp-urirril 0 160
(Outsidc rclcasc)
35. llladders
36. Antitack netea-e frepiiation
Rubbcr Compguryl !tg,!e4 c)

PORT「 I｀ EIン1

Nrtural llubber- Smokcd
:ts (llSS)
Iatural ILubber- Tcchnically

lle d Natural Rubbcr
.JR)

ynthotic Itubber: Ilutadiene
ubbcr'(lll{)

ynthctic Rubber: Styrcnc 6970
BLitadicnc SI〕R-1500/1502

5. Synlhclic Rubbcr: Oil
Extcndccl Slyrcnc Butadionc
Rubber SBil- I 7 l2l 17231 1783

r-ylon 'l'yrc Cord I.'abric
PPI]I))
Ittlbbcriscd l｀ cxtilc Fabric

lr C-hat'cr [rabric (DIPPED)
Standard Wilc, ILopes and
cs (llrass (loatcd Stccl 'l'yrc

Vヽirc Of・ IrOn or Non―Alloy

of' a .l'hickness 
Abovc l8

but up to 26 SWG
Bronzc ('oalcd'lyrc Bcadwirc)
5. ILubber Clhen.rical:

!tio.ridants I'MQ/l'DQit IS
i. Itubbur (lhcnrical

Ilubbor
leralrrr

Chcmical

Stcaric Acid

Microcrystallinc Pctroleunr

Prccipitatcci Sifica
23. RAII (Rgsidual Aromalic
Extract) Oil or sinrilar products
in which lhc wcight of thc
afonlactic conslitucnts oxcecds

of' thc non

243

tuent,
alscr

used as

known

aromatic
plasticiscls
as rubbcr'

:ss oil
Phcnrrlic'l'ackilrcr Rcsirr
Insolublc Sulphtrr
Ageing Rcsistance Chcrnical

ulink-e()U/l lV AA
gcing I{csistance Qhcmical

¬そ   ARYA
"ri 

,i'irtrR'"t F (Gttr errn)
iputy Diredor General cf Foreign Trade

Rq zqrqrt r*errFrtqrrcrq
,irectorate Gerle ral ol Foreign Trado

-ralm rr+q. =rd l?d-rroorr
oyog'enawan, New Delhi-'llOO11

()020

EXPORT ITEM Quantitv IMP(
l. I
Shect
2. Ni
Spc"^i

_olN
3.Sv

_Ru!b
4. S'
g,{oi
5. 1

Extcn

_Rubbr
9 _('11
10. i
1D_lPr
ll. F

-Mqr,
13. s
Cablc
Cold
14. \
Stscl
sw(;

_(Bron
15.

lqt1o:
t6.
Alrticr:
l1

Acccl
_l 8, Ilr
19._zi,

20. St{

2l v
]Mo,
22. Prr

23. R

Extrac
in wl
afonla
that
const it
and i

ploccs

2L Ph
26. Ins

2tl. Ag
(Pg1ka

29. Ap

12. New Pneumatic Tyres of
Rubber, Other, ts. Radials-
Nylon and Polyester. (Total
Quantity to be exported
7,000.00 Kgs)

100 Kgs

%KI
0130

13156

1913

26933
2259

0072

2612

1393

0.

1879
0783
0757

9077

一め

0624

一嚇一珈

一
６６〇

一
６２４

一
‐４３

０

０

０
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HTS)

32. (lobalt lloron Complcx

lqqalt 12,5%o (\!o1q Lo_nd)

33. Mould l(clcasc Prcparalion

Outside rclcase)
35 1〕 laddcl・ s

36 Anrrtack I{clcasc Prcparzrtion

塁塁bbC,COinpQI聖 O RgFlsQ_

IMI》ORT ITEル1
2     Natul‐ al     itubbcl
'l'cchnicallv

Speci ficd
Nalurul ltubbcr ('l'SN R )

i. Synthctic Rubbcr:
Buta(licnc Rubber(BR)

4 Synllctic Rubbcl‐ :Styl・ cnc

13tltadicnc S131t_1500/1502

5 Synthctic Rtibbcr: 0
I:xtcndcd Styrcnc Butadicnc
Ittlbbcr SBR
1712/1723/1783

9 Carboll Black

I4. Wire ot' lron uiNun

0610
0612
0035

0190

O160

0020
0200

Quantity
50649

5063

0144

＝

　
に
　
‐
一

0759

32343
1273

0552

0897

0861

0171

2819
1101

0009

0321
1 556

0.012

0343
0492
0030

Alloy Stccl of
Abovc l8 SWG
SW(i (Ilronzc

a 'l'hickncss

bul up to 26
Coatcd 'l'yre

Ilcatlwirc)
15. I{ubbcr Chemical:
Antioxidants'l'MQ/'l'DQ/l IS

l(r. Rubbcr Chemical:
Antioxidants
11. Itirbbci- Chemical:
Accclcrator
Iu. t{ubbcr C--hernical

l{ctardcrs
19. /.inc Oxide
20. Stcuric Aeitl
21 Microcrystallinc
Pelrolcunr Wax
22. I,rccipitatcd Silica
23. I{AI: (Residual Aromatic
I'.xtract) Oil or similar
producls in which thc wcight
ol- thc aromactic constitucnts
cxc:e cds that of the nou
arornatic constituenl. used as
plustiuiscls and also known
as lubbcr procsqr,oil.
24. I)ctrolcum'l'ackilici
Ilesi n

25. Phcnolic'fackificr Rcsin
26. Irrsolublr: Sulphur'
27. Silane Coupling Agent

.ir "qrci / ci '{l.l RA SHARMA
r.r q-51fftyrdF' (tr{+{I ETF151)

.puty Director General cf Foreign Tradg

frsr ?rznq6 rr6rf+reVf6q
.,irectorate General of Foreign Trade
.;gfs q-q;1. q-€ ftd-rroorr
<lyd! arrawin, New Delhi-11oO11

EXPORT ITEM Ouantitv
13. Solid Rubber Tyres for
Motor Vehicles. (Total
Quantity to be exported
150.000.00 Kes.

100 Kgs.

クKKlt,-e{qiici'lttnn s

30 PrOccssing Additivcs

ユニIIOnlogCセ lllgピ堕9m__



EXPORT ITEル 1 Quantitv 1

14. Inner Tubes of rubber of a
kind used on motor cars
(including station wagons and
racing cars), buses or lorries:
For lorries and buses. (Total
Quantity to be exported
2,000.00 Kgs)

100 Kgs 7

(B
8

Cc

(E

9

17

Ac
19

20

21

Pcl

2_5
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ル11"()RT ITEⅣ l

Isobutylcnc-
utyl) I{ubber (llR)
Iithylcnc- Propyl

Con;u-eatcd Dione
EPDM RUBBICR

Carbon Illack
Rubbcr

Accclcralor
Zinc Oxidc
Stcaric Acirt

Mic
rolerrnt Wax
Phcnolic Tacki

P()RT ITEM
alo Butyl Rubber- Chloro
I i{ubbcr (CIIR)/ Bromo
Rubbcr(BHR)

sobulylcne- Isoprene (13ulyl)

ithylcnc- Propylcne Non-
ugatcd Dicnc Rubbor
pM Rl」 BBER)
arbon illack

I{ubber'
Accolcrator
nc()xidc

clrrc.,\cici
M icrrri'r'ystul linc Petr.oleuni

hcn01ic l・ ackiflcr Rcsin

:POIt′ I II｀ EM
sobutylcnc_IsOprcnc(Bu

bbCr(IIIt)

IEthylcnc―  Propylcnc N
yugatud Dicnc Rubbe

⊇ M RtJBBIER)

Carbon BIack

Itubbcr Chernica
AcccIcrator
Zi1lc()、 idc

Stearic Acid
4ヽicrocrystaHlllc Pctrolc

Phcn01ic I｀ ackiflcr Rcsin

POlt′ I｀ IFEM
. lsobutylcne- Isoprene lBut
ubber (llR)

Quantitv
- Isoprcnc
IR) 

-

42116

ene Non-
Rubbor
7705

32502
Chemical: 1240

2084

6;;ytt.ll"*
４４６

一
４ ９６

〇

一
〇

fler I{csin 0496

8  Ethyicnc_ PrOpylcnc

ConJtlgatcd  Dicnc  i

(FPDM Rじ BBI]R)
rbon Black

Rubbcr

Non-
Rubber

Accelcrlttor
Zillc()、 idc

Chenric

A
)eputy Direcior General cf Foreign Tride

ftteT errqrq rrorFrtvndrq
Oirectorate General of Foreign Trade
gqforr rlaq, c-S m-rroorrJdyog Bhawan, New Dethi-11OO11

EXPORT ITEル 1 Quantitv 1ル1

I 15. Inncr Tubcs of rubber

I other: For off thc road

I vehicles, not elsewhere

I specified or included (Toral

I QuantitV to be exporred
| 27.000.00 Kgs)

100 Kgs 6 HI
ButyI

ButyI

7 1s(

Rubb
8  1う

Coll」 t

(EPD
9 Cal

17

Acccl

19 Zi

20 St

21 ヽ
Wax
25 PI

EXPoRT ITEPI Quantitv IM
16. Inner Tubes of
rubber other: For
Tractors: Rear Tyres.
(lnner Tubes used in
Rear Tyres of
Tractors). (Total
Quantity to be
exported 16,000.00
Kgs)

I00 Kgs
＝
肺
一蹟
Ｃｏｎ
9C:
17

19 ″

20 〔

21

Wax

25 1

EXPORT ITEⅣ I Quantity IPI
I 7. Inner Tubes of
rubber other: For
Tractors: Other
(Inner Tubes used in
other than Rear Tyres
of Tractors). (Total
Quantity to be
exported 6,000.00
Kgs)

100 Kgs 7.ls(

Rubb

8  [
ConJI

(EPE
9 Ca
17

Accc

19Z

条尽
～

Quantity
明
　
一ｏｎ．
ｂｃｒ
　
一　
一址

:uln

ド
32_542

1242

2.087

0447
0497

yl)

0497

puan"ty
42 132

on― 7707

32513
ａ
ｌ
‥

　

一

!241

2085

Ouantitv
1 935

42041

6980

Chelllical:

32552
1257

2113
0452
0343

0503
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Notc: Value cap for
applicable

as per General

Chcmicals

Note 2&3

& Misc. Chemicals of tlubbcr of imported

of II.B. Procedurc Vol. II.

itcms will

Decision:Bascd On the tcchnical colninents of DIPP furnishcd vidc I´ cttcr N0 7/343/2017-TSヽ V datcd 19 09 2017,

thc Colninittee approved following adhoc norms:

action as r Policr'/ I)roccdures

Case No.:83/2/87‐ ALC1/2017   Party Namc:RISHIR00P
LIMITED

HQ Filc:01/87/050/00140/AM18/ IRLA Fllc

:03/95/040/00042/AM18/

EXPORT ITEⅣ I Quanlity IPIP()

Vinoprene in different Grades
Like for : 601 to 64716475
series. (Containing 360 +l-
3oh Acrylonitrile Butadiene
Rubber (NBR), 32Y'+l-3o/o
PVC Resin, 26o/o+l-3Yo Di
Octyl Phthalate (DOP)

10 Kg Acrylol

Rubbcr

PVC RI

D10C‐

(DOP)

EXPORT ITEM QTY I

Polymer for Toothbrush Handle-
Thermoplastic Elastomer-TPE

l kg l. Styrene I

!gr!:-B'
2. White M

3. Polyprop

4. Calcium

5. Antioxid
RA take consequential action as per Policy / Procedures,

卜lI)OItT ITEM

[:thylcne Butirdicne Styrenc/
Butadienc Stvrcne

:Minclal Oil

ropyleinc (jranulcs.

--arbonalc

oxidant

(M
'r*r ql€f rcnlrRA SHARMA
sc qgrFitYr.l; (i{e'{I qrqr<)

.rputy Director General cf Foreign Trade

Etvt qrqr< rrclFr{qrrqzl
)rrecto(ate Gerr('ral of Foreign Trade
.ieir.r rq--I. =rd I-ldt-rroorr
ryog Bhawart, New Delhi-11OO11

Mcct No/Datc:4/87-

AI´('1/2017

30 102017

1′ ic No/Datc103 108 12698

24042017

,it.it. Ilutadicne
(NBIt)

CS‖n

TYI′ PHTHALATE

l′ic No/Datc:0310813284

16()52017

Status:
Approved

Status:
Approved

RA rnay take consequential action as pcr Polic)′ /1)roccdurcs

Case No.:85/2/87¨ ALC1/2017   Party Name:MULTIBASE INDIA Mcct No/1)atc:4/87-
ILIMITED                AI´ (11/2017

30 102017

HQ Filc:01/87/050/00142/AM18/ RLA Filc

:03/95/040/00103/ANl18/

Decision: The Committee considered the case and decided to approve on repcat basis (Arlhoc Norms) based
the decision of the NC Meeting No. 35/87-ALCll2012 hcld on 05.12.2tJ12 and rccommcnded as urdcr:

0r'-tiiv *q,,t..d
lirr export product
of l.0 Kg. of thc

RA mav take

0010

0320
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Casc No.:1/4/87-ALC1/2017 Palty Nalllc:KKALPANA
lNDUSTRIES(lNDIA)LIMITED、

Mcct No/Datc:4/87-

ノヽ1(11/2017

30102017

1´ ic rヾ 。/1)atc:0310813800

07()62017

Status:
Defcrred

HQ File:01/87/050/00283/AM18/ IRLA Flle

:03/94/040/00620/AM17/

Decision : The Committee considered the case as per agenda and clcciciccl to call lor thc fbllowing information
from the firm

l3
a) Technical descriptions/specifications, percentage composition (by wcight; ol'thc products to be exported.
b) Detailed manufactu'ing process along with technical justification fol wastages claimed at each stage and each of
the materials required in the manufactu'ing process.
c) Chemical name, Technical specifications of items proposcd to bc in.rportcd.
d) Whether the scrap generated in the process is being reused or not. II'not thc tcchnical justilication fbr its non-use
may be furnished. If the scrap is being sold, the sale value/commercial valuc r.nay bc indicatcd.
e) Material balance indicating calculative statement of lhe requirement o['cach of itcrl lbr rranulacturo of each of
export product.

Case No.:7/4/87-ALCIノ2017  Party Name:KULODAY
TECIINOPACK PVT LTD

Mcct No/1)atc:4/87- Status: ;\pproved

14

P()it′ F II｀ Eヽ1

RANじ 1′ I,S

10N GItADIり

ANUl´ IiS

10N CiRAD13)

E GRANUIItS
OCESSED)
tUSI()N(]RADlt)

MASI｀ 1うR BATCH
IうR/PI AS・「 OMER
71s′

I｀AMIEX)

Case No。 :4/4/87-ALC1/2017 Parly Narne: KKALPANA N'lcct Nor l)atc:4/iJ7- Status:
DeferredINDUSTRIES(lNDlA)LIMITED,Al´ (｀ 1/2017

30102017

HQ Fnc:01/87/050/00286/AM18/ RLA Fllc

:03/94/040/00068/AM18/

Decision:The cOnlmittcc considcrcd thc casc as pcr agcnda and dccidcd 10 ca11 11)r thc following inliDrmation from

15よ
電 器 にJ dcscH"onyspedic面 On%pcrcenねgecompttbn Φy wdg鴫 。「市C prOduds Ю bc cxponed
b)Detalled manufactunng process along with technicaljus● ■cationおr wastagcs ciainlcd at cach stagc and cach of
the materials requircd in the manufacturing process

lC)Chemical name,Technical speciflcatiOns ofitems proposed to be imported
d)WhCthCr the scrap gcnerated in thc process is being reused or not if not thc tcchnicaljustiflcation for its non― usc
may be furnishcd.Ifthe scrap is being sold,the salc value/commcrcial valuc lllay bc indicatcd

珈 Ψ ヅ Ψ i  ll° f ltC・ ll・ fOl nl・anttf・acttll・CO…f

朝 前 れ
eputy Directo「 G
繭 aIT謡帥 deつirectorate Cen

′ミ 熙 、J式∫魏鴨」器鵠1

HQ Flle RLA Fllc
:01/87/050/00289/AIM 18/      :03/94/040/00209/AM18/

Decision:The cOmmittee considered thc casc as pcr agcnda

IALC1/2017

30102017

Lic No/Dと ltc:0310814039

16062017

and dccidcd to approvc Adhoc Nornls as under:

l´ ic No/1)atc:0310814087

19062017

EXPORT ITEM QTY IM

Plastic Bags (Made out of HDPE
Granules, LLDPE Granules and
LLDPE Reprocessed Granules.

95238090
KG

LLDPE GR/
(EXTRUSIC
HDPE GRA:

(EXTRUSIC
LLDPE GR/
(REPROCE〔
(EXTRUSI(〕

ADDITIVE
(ELASTOM
SUCH AS V

RA may take consequential action as per Policy / Procedures.

i渕
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Case No.:5/4/87‐ ALC1/2017  Party Namc:AM RAPALI    Mcct NolI)atc:4/87-     Status:Approved
PLASTIC INDUSTRIES    AL(11/2()17

30102017

HQ File               RLA Filc              Lic No/1)titc:0310814073
:01/87/050/00287/AM18/      :03/94/040/00103/AM18/      19062017

16‐ Declslon:The cOmnnittce cOnsidered the casc as per agcnda and dccidcd lo approvc Adhoc Norms as undcr:

IPIP()R

酬 ぽ
~〒

121Ⅲ日
RA may take consequential action as per Policy / procedurcs.

Case No.:8′ 4/87‐ALC1/2017

17 HQ File:bi′
87/636/ob,,o,AM18/

Party Name:DEVASHISH
POLYMERS PVT LTD

RLA Filc

:03/94/040/00233/AM18/

Mcct No/Datc:4/87-

AI.(1/2017
30102017

1´ ic N()/Datc:0310814131

20()62017

ⅣIcct No/1)atc:4/87‐

AI´ C1/2017
30102017

1′icヽ 0/Datc:0310814179
21()62017

Decision: The Comnrittee considered the case as per agenda and dcciclccl to rclcr thc nralter to DIpp

Case No.:6/4/87-ALC1/2017

Mcct No/1)atc:4/87-

ALC1/2()17
30102017

Status:
Deferred

Status:
Deferred

Status: Approvcd

Decision: The Committee considered the case as pel agenda and decidcti ro call fb| thc tbllowing inlbrmation frorn
the firm.
a) Technical descriptions/specifications, percentage composition (by wcight) of-tho prorjucts to bc cxported.
b) Detailed manufacturing process along with teohnical justificatir-rn lbr wasrugcs claincd at cach stage and each .f
the materials required in the manufacturing process.
c) chemical name, Technical specifications of items proposed to be irrrpor-tcti.
d) Whether the scrap generated in the process is being reused or not. il'net r5c tcchnical justification tbr its no,-use
may be furnished. If the scrap is being sold. the sale value/commercial vrluc nray be ipdicited
e) Material balance indicating calculative statement of the requirernent olcacS ol'itclr for rnapulhctur-c of each of
export product.

Party Namc:JESONS
INDUSTRIES LTD

HQ Filc:01/87/050/00288/AM18/ IRLA Filc

:03/94/040/00165/ANl18/

Case No.:3/4187-ALCll20l7 Party Name: GARGI
HUTTENES ALBERTUS PVT.
LTD.,

HQ File RLA File
:01/87/050/00285/AMl8/ :03/94t040/0099}tAMt7t

Decision: Taking Cue from SION H 396, the Committee decided

19
IMPORTIH.:ヽ I

RA may take consequential action as per policy / procedurcs.

A{,,**
:rrl qrqf /cHr rriA sH.ARr\4A
.:-s q-dtild:r.I,- (rit"r errrrc)
:puty Director Gi:rrDr.rl cf Foreign Trade

f$q -at t'q I q .1 e.;1fiT.):lrraa-zl
,rectcrate (liril{,(..,,t F oreiCrn Trade
.;l'l-,I 1I.l't .t:;';ii.nll-110()11
;/c)U Llirr,,:ii) :.. ,i, i)eliri-11OO11

Lic No/1)atc:0310814204

22062017

to approvcノ d`hOC Norllls as undcr

QTY
042 K G

019K.G

2,00,000 K GPhenol Formaldehyde
Resin/ Cold Box Resin
Containing Solid
Content 52+/- l%
(GASHARZ 5271)

PARAFORMAI

ハ

一　

一
PHIう N01
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Case No.:15/4187-ALCllzDl7 Parly Name: RONCE IMPEX Mccr Noi I)atc:,1/87- Status: Approvcd
AL(11/201:

30102017

1´ ic N()/1):lici03 1 0814242

23062017

and dccidcd l()tlpprovc Adhoc Norins as undcr:

QTY

HQ F‖ c               RLA Filc
:01/87/050/00297/AM18/      :03/95/040/00154/AM18/

Declslon:Thc cOmmittcc cOnsidcrcd thc casc as pcr agcnda

476 190 M T PVC Rcsins

RA may take consequential action as pcr Policr, / l)roccdures.

Case No.:16/4/87‐ ALC1/2017   Pa=y Namc:ZENITH
INDUSTRIAL RUBBER
PRODUCTS PVT LTD

HQ Filc:01/87/050/00298/AM18/ RLA Filc

:03/95/040/00258/ANl18/

Declslon:The cOIIImittee considcrcd thc casc as pcr agcnda and

Party Namc:BALKRISHNA
INDUSTRIES LIMlTED

RLA Filc

:03/94/040/00256/AM18/

Decision: The Committee considered the case as pcr agenda and

HQ Fllc:01/87/050/00291/AM18/ RLA Filc

:03/94/040/00268/AM18/

Case No.:2/4/87-ALC1/2017   Party Namc:KKALPANA

INDUSTRIES(lNDlA)
.                       LIMITED,

24 HQ Filc:01/87/050/00284/AM18/ RLA Filc

1                             103/94/040/00832/AM17/

墨I己

Case No。 :10/4/87‐ ALC1/2017

22 HQ lilc:01/8ラ

'050/00292'AM18′

Mcct No/1)atc:4/87-

Al´ (｀ 1/2017

30102017

1´ic NO/Datc:0310814237

23062017

dccidcd tO rcfcr thc matter to DIPP

Ⅳlcct No/Datc:4/87-

ノヽ1´ (｀ 1/2017

30102017

Lic rヾo/1)atc:o310814286

28062017

dccidcd to rclbr tllc matter to DIPP_

/ヽ I(11/2017

301()2017

1´ ic r、 。/1)atc:o310814427

04072017

Mcct NO/Datc:4/87‐

Al′ (｀ 1'2017

30102017

1´icヽ 0/1)atc:0310814533

10072017

Status:
Deferred

Status:
Deferred

Status:
Deferred

Case No.:9/4/87-ALC1/2017 Paty Namc:GALA SHRINK I'IT Mcct NO/Datc:4/87-

Decision: The Committee considered the case as per agenda and decided ro call lbr-the following inlormation from
,.. the firm.-" a) Technical descriptions/specifications, percentage cornposition (by wcight; ol'the products to be cxportecl.

b) Detailed manufacturing process along with technical justification lor wasrlgcs clairned at each stagc and cach of
the materials required in the manufacturing process.
c) chemical name, Technical specifications of items proposed to bc importecl
d) Whether the scrap generated in the process is being reused or not. ifnot thc tcchnicaljustification for its non-use
may be furnished. If the scrap is being sold, the sale value/commercial valuc nray bc indicited.
e) Material balance indicating calculative statement of the requirement o1'eac; g1-itcrn for manulacture of each of
export product.

Status:
Deferred

Decision: The Committee considered the case as per agenda ancl decidcri to sivc pcrsonal Ilcaring to the firm with
Technical and Production persons wlto are well versed with the case .Cw

rar qrqtrcnlrRA SHARMA
gq q-sf|frw-+' (f+i-+r ervrs)
]puty Oireclor General cf Foreign Trade

ft{5 qlqrq +re.rRqrrsq
)irectorate General of Foreign Trade
r:dfrr rrrr, q-$ fi;e<fr-rroorr
dyog Bhawan, New Delhi-11OO11

EXPORT ITEPI
Articlcs mad of PVC
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Case No.:11/4/87-ALC1/2017

25‐
HQ File:01/87/b30/oo293/AMI恵 /

Paty Namc:BALKRISHNA
INDUSTRIES LIMITED

RLA Flle

:03/94/040/00282/A～ 118/

Mcct NO/1)atc:4/87‐

AI´(11/2017

30102017

1´ icヽ o/1)atc:0310814538

11072017

Mcct No/1)ate:4/87-

AI′(11/2017

301()20!7

Lic No/1)atc:0310814876

27072017

and decidcd to lcltr thc matter to DIPP

Decision:Thc cOmmittcc considcred thc casc as pcr agenda alld dccidcd tO rcibr thc mattcrtO DIPP

Case No.:12/4/87-ALClノ 2017   Party Nainc:BALKRISHNA    Mcct N()/1)atc:4/87‐
INDUSTRIES LIMITED      Al(｀ 12017

30 1()2017

HQ Fllc:01/87/050/00294/AM18/ RLA Fllo           l´ ic、 .I)atc:0310814539
:03/94/040/00283/AM18/         11072017

Decislon:Thc cOrrlmittcc cOnsidcred thc casc as pcr agcnda and dccidcd lo rcltr thc rnattcr to DIPP

Case No。 :13/4/87‐ALC1/2017   Party Namc:BALKRISHNA    Mcctヽ
()ノ Datc:4/87-

INDUSTRIES LIMITED      Al´ (1/2017
30102017

HQ Filc:01/87/050/00295/AM18/ RLA Flle               I′ ic、。,Datc:0310814540
:03/94/040/00291/AM18/         11()72017

Decision:Thc cOmmittcc cOnsidercd thc casc as pcr agcnda and dccidcd t()rcibr tinc mattcr tO DIPP

Status:
Deferred

Status:
Deferred

Status:
Deferred

Status:
Deferred

Status:
Deferred

28

Case No.:17/4/87¨ ALC1/2017   Party Nanle:ZENITH
INDUSTRIAL RUBBER
PRODUCTS PVT.LTD

HQ Filc:01/87/050/00299/AM18/ RLA Fllc

:03/95/040/00335/AM18/

Decision:Thc cOl■lmittcc cOnsidcrcd thc casc as pcr agcnda

Case No.:18/4/87¨ ALC1/2017   Party Namc:ZENITH
INDUSTRIAL RUBBER
PRODUCTS PVT,LTD

IHQ File:01/87/050/00300/AM18/ RLA Filc

:03/95/040/Oo346/AM18/

Decision:The cOmntittec cOnsidercd thc casc as pcr agcnda alld

Case No.:14/4/87‐ ALC1/2017   Party Namc:R R KABEL
LIMITED,

HQ Filc:01/87/050/00296/AM18/ RLA Fllc

:03/95/040/00917/AM17/

ルlcclヽ 0,1)atc:4/87-

/ヽ 1´ (｀ 1,2017

30 1()2017

1´ ic)ヾ 011)atc103 1 081 4875

27()72017

dccidcd lo「 cltr thc inattcr to DIPP

Mcctヽ (ン 1)atc14/87-
AI´(12017
30102017

1′ icヽ ()1)tttc:0310814941

31072017

Status:
Deferred

"備
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ICase No.:19/4/87‐ ALC1/2017   Paty Namc:ZENITH         McCt｀ 0/Datc:4/87-      Status:
‐                      lNDUSTRIAL RUBBER      Al(｀ 11201 7           Deferred   ‐
I                      PRODUCTS PVT LTD       30 10 2017
31■
011お ib1/81′ 6ζb,66bbi′AMi恵′ ☆LA File         

¨
 Lic No/Datc:ё 316恵 140し0        1

1                             103/95/040/00350/AM18/        31()72017

1Decision:Thc Committec considered the case as per agenda and dccidcd lo rc10「 thc mattcrto DIPP

ICase No.:20/4/87-ALC1/2017   Party Namc:ALISHA TORRENT Mcctヽ く)'Datc:4/87-      Status:

‐CLOSURES(INDIA)PVT LTD  AI´ (11′ 2017           1Approved
30102017              1

32ギQRに
Юν8705υ00302ハMlν

胤角男:α00175/AMlν   ttlえザ脚
α0510403549 1

1Decision:The cOmmittee considered thc case the Committcc decidcd t()applovc ad― hoc norms as applied for by

thc authorization holdcr in thcir Advanccd Authorization

l       RA may take consequential action as per Policy/Proccdurcs

lCase No。 :27/4/87¨ ALC1/2017   Paty Name:GOLDEN ROLLS  Mcct N()/Date:4/87-      Status:
PVT LTD                Al.(112017           1Deferred

30102017
33,HOFiお

101'81/bζ b'oo」60'AM18' ktA lliさ            Lic No,Dttc:3310030403  1
‐                             133/24/040/00004/AM18/        04()82017

1  1Declslon:The cOmmittee considcred thc casc as pcr agcnda and decidcd lo「 cltr thc matterto DIPP

:  ICase No.:31/4′ 87‐ALC1/2017   Party Name:OSTERN PRIVATE Mcctヽ ('I)atci4/87‐       Status:
:                       LTD                    AI´ (11/2()17            Approved

30102017

34 HQ 
ΠL:01/87/050/00313/AM18/lt角

刷 :0/00073/AMl群   譜 ぶち品彎

α0210207780

1Decision:The cOmnlittcc considcrcd thc casc the Committcc dccidcd to approvc ad― hoc norms as applied for by

l          thc authorization holdcr in thcif Advanccd Authorization.

I        RA Fnay take consequential action as pcr Policy/Proccdures

Case No.:32/4/87-ALC1/2017   Party Namc:OSTERN PRIVATE Mcciヽ o/〔)atc:4/87-      Status:

‐                       LTD                    AI.(11 2017            1Approved
30 102017

135 HQRに
:01/87050/0031″ AM18/‐

跳 ち刷 :υ00074/AM18/   話 誡」品彎
C:0210207781

1  1Decision:Thc COmmittce considered thc casc thc Committcc dccidcd t():lpprOvc ad― hoc norins as applied for by

the authorization holder in their Advanced Authorization
‐          RA may take consequential action as per Policy/Proccdurcs

l  lCase No.:25ノ 4ノ87‐ALC1/2017 Palty Namc:JINDAL       IMcet Noノ I)atc:4/87-     Status:Approvcd
l                     lSPECIALTY TEXTlLES LTD;  .ALC1/2()17

30102017

36 1HQ Filc               ,RLA Filc               Lic No/1)〔ltc:3010104093
.  101/87/050/00307/AM18/      130/24/040/00013/AM18/       11082017

‐Declslon:The cOmnnittec considcred thc casc as pcr agcnda and dccidcd i()ttpprOvc Adhoc Nornls as tindcr:

iT VTII1 /CF.I::HA SHARMA
.i ,q51[-,ivr;r (tai"r qrqrt)
Lrty D[ectof GLn.r,]l cf Foreign Trade
',la Yt -.rtlqi'i 11 ;1ffi1-61q
tlciutate Gett:ral ul Foreign Trade
..rTzr ar(l'-1 iJ f-sfr-110011
Gb'erra*i,t, Nuw Delhl-11OO1'l



EXPORT ITEPI QTY IMPOItT

FLEX BANNER with
condition that the net
contents of import item
PVC Resign and Warp
knitting polyester fabric not
less than 219420 Kgs and
I18122.30 Kgs.
Respectively and should
reflected in the export
product.
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Case No.:21/4/87-ALC1/2017   Party Namc:
‐LIMITED

HQ「 1lC:01/87/050/00303/AM18/ RLA Filc

QTY
293391 K G

121500 K G

VIKAS ECOTECH  IMcct No/1)atc:4/87-
IAI′ C1/2017
130 102017

Lic NO/Datc:0510403703

Mcct No/Datc:4/87-

AI´ (「 1/2017

30102017

Lic N()/Datc:0810140815

22()82017

RA may take consequcntial action as per l)olicr,/ l)rocedures.

37

:051241040100215/AN1l8l 17.08 201 7

Decision ! The Committee considered the case as per agenda and dccidctl ro call firr thc lollowing infurmation
from the firm:-
a) Technical descriptions/specifications, percentage composition (by weighr) ol rhe products to be oxported.
b) Detailed manufacturing process along with technical justification for wastuucrs claimed at cach stage and each of
the materials required in the manufacturing process.
c) Chemical name, Technical specifications of items proposed to be importcd
d) Whether the scrap generated in the process is being reused or not. If not the tcchlical justification for its non-use
may be fiunished. If the scrap is being sold, the sale value/commcrcial value uray bc indicated.
e) Material balance indicating calculative statement of the lequircment of each of itcm for manufacttrre of each of
export product.

Status:
Deferrcd

Status:
Approved

Casc No。 :24/4/87-ALClノ 2017   Party Namc:PLASTENE
POLYFILMS LTD

38 HQ RL:01/87050/00306/AMlν
 l鷺
ち爵::0/00137AMlシ

Decision: The Committee considered the case the Committcc dccidcd to apl)rovc ad-hoc norrls i.ls applied for by
the authorization holder in their Advanced Authorization.

RA may take consequcntial action as per policy / procedures

ICase No.:30/4/87-ALC1/2017 Palty Name:TRP SEALING   IMcct No.I)atci4/87-
I                   SYSTEMS(lNDIA)PRIVATIE IALC1/2()17

1LIMITED               30 10 2()17

1HQ Filc              tRLA Filc              Lic No/1)atci3 H 0066842
39 :01/87/050/00312/AM18/      131/83/040/00066/AN418/       22082017

Status: Approved

Decision I The Committee considered thc case and dccitied to approvc on repcat basis (Adhcrc Nomrs) based on
the decision of the NC Meeting No. l/87-ALC ll2017 held on20.07.2017 ancl rccorlnrcndcd as undcr:

,1 ra6li;ftrta (f+isr qrqrl)
,rty Orrector General cf Foreign Trad6
RqI tznqrq rgrknAq

,rectorate General of Foreign Trade

'rtfrq ar+q, +S Rd-rroot.r
dyog Bhawan, New Dethi-11OO11

SHARMA
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Case No.:29/4′ 87‐ALC1/2017

HQ Fllc

:01/87/050/00311/AM18/

Party Name:FINOTEX
FIBRECAST PVT LTD

RLA Fllc
:31/83/040/Ooo56/AM18/

RA may take consequential action as per policy procedurcs.

ubbcr Compound Shccts/Strips inadc

itrilc/NBR C-210/C_260/C-277/

1:PI)M

46/11242/1]260/1]271/1〕 lo5/E282/13267

造81槻鸞“
″87‐
 fぬ

tu∬ Approved

30102017             1

Lic.No/1)atc:3110066846

23.082017

IM POR′ 1｀ 1′ I｀ ElllI

Phcn01ic  MOtllding

Compound (jrade
Durcz 30190 l:

.    Q´ I｀

′ゝ

1   114130K(J

No‐4 of AM18.pdf

Status:
Deferred

Status:
Deferred

40

Decision 3 The committee considered the case as pcr agenda and dccidcd to approve Adhoc Nor.ms as under:

EXPORT ITEⅣ l QTY
Piston tsush Made Out of
Phenolic Moulding
Compound of Different size
and Part Nurnbers

108695 K G

41

RA may take consequential actiOn as pcr POlicy/1)rOccdurcs

Case No.:22/4′ 87-ALC1/2017   Paly｀ alllc:sPERRY PLASI・   Mcct N()/Datc:4/87-
LTD

Al′C1/2017
301o.2017

HQ File:01/87/050/00304/AM18/ RLA FHc

:05/24/040/Oo224/AM18/

Decision:Thc comnlittcc cOnsidcrcd thc casc as pcr agcnda and

from thc nrm:_

Lic No/Datci0510403829   1

29082017

dccidcd tO caH fOr thc fbHO、 ving infOrmatiOn

I´ ic No/1)atc:o510403830

2908_2017

and dccidcd to caH lbr thc fbHO、 ving informatiOn

a) Technical descriptions/specifications, perccntag€ composition (by wcighr) of thc prodLrcls to bc cxported.b) Detailed manufacturing process along with technicallustincaiio,r fur'wastages clairnccl at oach stage and each ofthe materials required in the manufacturi"ng process.
c) chemical name, Technicar specification"s of iterns proposed to bc in.rported.d) whether the scrap generated in the process is u.i,ig reused .r not. i?',rrt the technical justification for its non-usemay be furnished' If the scrap is being sold, the sale value/comm.rcial uul,,c may be indicatcd.

:1ffffi:Ti3:lance 
indicating calculaiive siateme nt of the requircnient olcrch of ir.,.,., for n.ranulacr,re of each of

Case No.:23/4/87-ALClノ 2017 Paty Name:SPERRY PLAS・
1｀   Mcct No/1)atc:4/87-

LTD
Al´C1/2017
301o2017

HQ Fllc:o1/87/050/Oo305/AMi8' 良LA Filc
:05/24/040/Oo225/AM18/
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,ectorate Cen(-.r al o, Foreign Trade
,drq cr{.r. qd fidl-rroorr

,;yog Bhawan, New Delhl-11OO11
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Party Namc:GOLDEN ROI´ I′ S
PVT LTD

IRLA File

:33/24/040/00006/A～ 118/

Mcct No/1)atc:4/87-

ALC1/2017
3010.2017

Lic.No/Datc:3310030406

2908.2017

Status:
Deferred

Decision ! The Committee considered the case as per agenda antl dccitled to refcl thc rnatter to DIPP.

Casc No.:26/4/87… ALC1/2017 Paty NamciSPEEDWAYS TYRIC Mcct No/1)atc:4/87-

:30/24/040/00016/AM18/ 3108.2017

Decision: The Committee considered the case as pcr agenda ancl dccitlc<j 1o refcr rhe mattcr to I)IPP.

Status:
Deferred

Mceting ended with a vote ofthanks to thc Chaif.

***********

戚轟齢 量響£
1蕊t轟帥 de

リミ只 添脇 」器 1


